215 _Re, Atropisies cgainst

Auditcrs® Repart on the Ac-
ccunts and ihe comments of
the Compiroller ana Auditor
General of [ndia thereon.

{b) Thirtecm‘h Annual Repert
and Acccunts ¢f the Punjab
Film @pa News Corporation
Lirnited, Chandigark, for the
year 1985-86, tegether with
the Avditors” Report on the
Accuunts and the comments
of the Comptroller and Audi-
tor General of India there-
cn.

(c) Statement by Governiment
accepting the above Reports.

(d) Statements (in English and
Hinai) gnvmg teasons for
the delay in laying paper
mentioned at (a) and (b)
above. [Placed in Library.
See No. LT—602/90 for (a)
to (d)].

—_—

RE. ATROCITIES AGAINST
~ WOMEN

o AT T WERR T vt (WSeYTT)
wgEal, o wfew: Fag agt ket ¥
gEAE g9 F Hew AT
afgen sl F W19 FATNIT AT g
AT AT AT AT G & | FA G,
WA, AT gT TW ATA HT IIAT
a7 fF fra wae oy § afgas
AT TAFT T AT JST AGAIT H
I8 gEd WA i & | g agT &Y
frefm semd & 3R g@ WTT 2y
TeATy My fow g @A &

(Fmawm) ...

wgREl, U wow g fFo.d
geiETy & fgeis oeq ¥ 6% wI
e wid, foay =g wer=T 1
| Jfgerdi & g S wEET gr

T 8, S gwia T @ &, St QY gag
&, ag aga &t fredtr & o s
fau @A AET Agl WA q@T #

.. (sa¥am@) ..

([ RAJYA/SABHA ]

"(Interruptions) ... 1
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THE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN): One at a time, pleass. ..
will identify
you one by one, Please sit dowan.
..(Interruptionsy... 1 can't hear
what you are saying. Oune minute,
please.

SRE. TXa /fgw
HEH, S A Q)
qa ... (sqF91A)

(3T 9&W)

g wfgami &

THE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN): I will call you, please sit
down. ...(Interruptions)... 1 will
call you in a minute. Please sit down.
The Home Minister is here, and [
am sure he has taken notice of it.

SHRI VITHALRAO MADHA-
VRAO JADHAV (Maharashtra) :
Madam, the same question was
raised when the Deputy Chairman
was in the Chair, about atrocities
against women in Madhya Pradesh.
Todav also it has come in the
press that i Delhi one poor lady
has been the target of such atrocities.
The Home Minister is very much
here in this House. [ want the
Home Minister fo make a state-
ment.

. .(Interruptionsy. . ..

THE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN): I can’t allow this. Please. ..

(Interruptions) ... Wil yon please
take your seat? I am on my
legs. Please sit down.

SHRI VITHALRAQO MADiHA-
VRAO JADHAYV : 1 want the Home
Minister to make a staternent on
this. ...(Inrerruptions). ..

THE VICE-CHAIRMAN (SH-

"RIMATI JAYANTHI NATARA-

JAN): Dr. Ahmed, whatever you
have said has gone on record. The
Home Minister is here and, so, he
will look into it. . .(Interruptions



»

217 Re. Demand for a
SHRI S. S. AHLUWALIA : *

TiHE VICE-CHAIRMAN (SH-
RIMATI JAYANTHI NATARA-
JAN): I am sorry, Mr. Ahluwzalia,
I can’t allow you to speak about
another Member. You cannot make
an aliegation against another Mein-
er of Parliament. . .(Interrup-
tions). ... 1 am sorry, I cannot allow
you to make an allegation against
another Member of Parliament. Ple-
ase sit Jown. | can’t allow an allega-
tion uzainst  another  Member
of Parliament. It will not go on
record. . .(Interruptions) .
I am  sorry. Please  don’t
make any allegations about other
Members of Parliament. It will not
go on record. Kindly sit down.
You canzot raise it i this House.
It hus nothing to do with any
Member of this House. We are
taking up the Constitution (Sixty-
Fourth Amendment) Bill.

Yes, Mr. Subramanian Swamy.
F°rverAr Ry ngwr fan ¢

kL, DEMAND FOR A
STATEMENT ON NEPAL

SHRI SUBRAMANIAN SWA-
ttar Pradesh): "Madam, this

MY ‘°
House vas given a solemn assurance

by the Leader of the House, Mr.-
Gurumnswamy that thers. would
¢ussion” or a- statement on °
aothing fins ¢ome.

be s
Nana'. 5o Tar
Ther: s no annauawemen;jaléq if
they -vant to’ chicken otit.of: this.
He must maké & statement when he
has given the assurance..:, - ;o

THE VIC “E.CHAIRMAN (SH-{!.

RIMAT{ JAYANTH! NATARA-.

JAN): Dr. Swamy, you have fo
approam the Chairman.

*Not recorded.
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. SHRI.SUBRAMANIAN SWA-
MY: No, no. He gave an assurance
on the floor of ‘the House.

THE LEADER OF THE
HOUSE (SHRI M, S. GURUPA-
DASWAMY): Madam, may I say ?
I said the other day that the Govern-
ment is prepared to make a state-
ment on Nepal also. But T also said:
that the official business has to be
completed and that the Business
Advisory Committee has to decide
this question. .

SHRI SUBRAMANIAN SWA-
MY : You did not say that. It was
an unconditional offer.

SHRI M. S. GURUPADASWA-
MY : No. I know my words.

SHRI SUBRAMANIAN SWA-
MY: You want to chicken out of
this.

SHRI M. S. GURUPADASWA-
MY : The Business Advisory Com-
mittee has to take into consideration
all the business before the House,
and it would decide about it. (Inter-
ruptions)

" 'THE VICE-CHAIRMAN (SH-
RIMATI "JAYANTHI NATARA-
JAN): { am sure that witl be consi-
dered. Yes, Mrs. Satya Bahin. One
minute 1 am ideatifying one by ons.
Mrs. Satya Bahin, is itza point- of
order ? What are. you @hmp 7.

%fwa T af; X q:ﬂrq'g&q-r#
o st &1 g H’TH’HTG“T”W Sk
agrrrzacaq', meﬁq Gﬁ'r'rrqz”f%:

" ‘aﬁam) U '

THE VICE CHAIRMAN’ (§H-;‘
RIMATT . TA,YANTHI NATAQA-,A
JAN): No. [ will not allow vou to
say .anything. You cannot make an
allepation aboyit. another, party. You.
have to ask for permissign from the
Chairman. Kindly “sit ‘down. '



